
THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI DIVISION - II,
MUMBAI

c.P. (rB)-1s28l(MB/2018)

CORAM : SHRI BHASKARA PANTIJi-A MOHAN, MEMBER (J)
SIiRI V. NALLASENAPATHY, MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCI1 OF TI-IE NATIONAL
COMPANY LAW TRIBUNAL ON 3O.O7.2018

NAME OFTHE PARTIES: Suprabha Protective Products Pvt. Ltd.

vls.

Mallikrjun Foregings Pvt. Ltd.

SECTION 9 OF INSOLVENCY & BANKRUPTCY CODE, 2016

Order

22. C.P. (rB)- 1s2Bl(MB/20 18)

The professiona! appearing for the petitioner present. Mr' N'

S. Nershe, Advocate undeftakes to file Vakalatnama on

behalf of the Corporate Debto!'' List this matte!- on

13.08.2018.

BHASKARA PANTULA MOHAN
Member (Judicial)

. NAI..LASENA
Member (Technical)

PATHY


